Title: Need to provide special financial package to Bihar.
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MR. SPEAKER: Please sit down. Let the Member speak; how can you stop him from speaking?
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MR. SPEAKER: Shri Kirti Azad, let the Member make his views clear.
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SHRI KIRTI JHA AZAD : Sir, since this issue pertains to Bihar, | should get an opportunity to speak.
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MR. SPEAKER: Since he is speaking on the notice of Adjournment Motion, there will be no debate on this.
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